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No. 209(2)/LXXIX-V-1-2024-2-ka-13-2024
Dated Lucknow, July 19, 2024

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh Rajya
Vishwavidyalay (Sanshodhan) Adhyadesh, 2024 (Uttar Pradesh Adhyadesh Sankhya 12 of 2024)
promulgated by the Governor. Uchcha Shiksha Anubhag-1 is administratively concerned with the said
Ordinance.

THE UTTAR PRADESH STATE UNIVERSITIES (AMENDMENT)

ORDINANCE, 2024
(U.P. ORDINANCE No. 12 OF 2024)
[Promulgated by the Governor in the Seventy-fifth Year of the Republic of India ]
AN
ORDINANCE

further to amend the Uttar Pradesh State Universities Act, 1973.

WHEREAS the State Legislature is not in session and the Governor is satisfied
that circumstances exist which render it necessary for him to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of
Article 213 of the Constitution of India, the Governor is pleased to promulgate the
following Ordinance:-

1. This Ordinance may be called the Uttar Pradesh State Universities Short title
(Amendment) Ordinance, 2024.

145 RPH 2024 (State Universities) (Addhyadesh) data 4e



IR T IJFERY TGS, 19 TS, 2024

Amendment of
section 4 of
President's Act
no. 10 of 1973 as
amended and
re-enacted by
U.P. Act no. 29 of
1974

Amendment of
section 50

Amendment of
section 52

2. (1) In the Uttar Pradesh State Universities Act, 1973 hereinafter referred to
as the "principal Act", in sub-section (1-A) of section 4,-

"(a) In clause (j), for the words and symbol "Maharaja Suhel Dev State
University, Azamgarh" for the words and symbol "Maharaja Suhel Dev University,
Azamgarh" shall be substituted.

(b) In clause (k), for the words and symbol "Raja Mahendra Pratap Singh
State University, Aligarh" for the words and symbol "Raja Mahendra Pratap Singh
University, Aligarh" shall be substituted.

(¢) In clause (I), for the words and symbol "Maa Pateshwari Devi State
University, Balrampur" for the words and symbol "Maa Pateshwari University,
Balrampur" shall be substituted.

(d) In clause (m), for the words and symbol "Maa Vindhyavasini State
University, Mirzapur" for the words and symbol "Maa Vindhyavasini University,
Mirzapur" shall be substituted.

(e) In clause (n), for the words and symbol "Uttar Pradesh State University,
Moradabad" for the words and symbol "Guru Jambheswar University, Moradabad"
shall be substituted."

3. (1) In section 50 of the principal Act,-

"(a) In sub-section (1-G), for the words and symbol "Maharaja Suhel Dev
State University, Azamgarh" the words and symbol "Maharaja Suhel Dev University,
Azamgarh" shall be substituted.

(b) In sub-section (1-H), for the words and symbol "Raja Mahendra Pratap
Singh State University, Aligarh" the words and symbol "Raja Mahendra Pratap Singh
University, Aligarh" shall be substituted.

(c) In sub-section (1-I), for the words and symbol "Maa Pateshwari Devi
State University, Balrampur" the words and symbol "Maa Pateshwari University,
Balrampur" shall be substituted.

(d) In sub-section (1-J), for the words and symbol "Maa Vindhyavasini State
University, Mirzapur" the words and symbol "Maa Vindhyavasini University,
Mirzapur" shall be substituted.

(e) In sub-section (1-K), for the words and symbol "Uttar Pradesh State
University, Moradabad" the words and symbol "Guru Jambheswar University,
Moradabad" shall be substituted."

4. (1) In section 52 of the principal Act,-

"(a) In sub-section (2-F), for the words and symbol "Maharaja Suhel Dev
State University, Azamgarh" the words and symbol "Maharaja Suhel Dev University,
Azamgarh" shall be substituted.

(b) In sub-section (2-G), for the words and symbol "Raja Mahendra Pratap
Singh State University, Aligarh" the words and symbol "Raja Mahendra Pratap Singh
University, Aligarh" shall be substituted.

(c) In sub-section (2-H), for the words and symbol "Maa Pateshwari Devi
State University, Balrampur" the words and symbol "Maa Pateshwari University,
Balrampur" shall be substituted.

(d) In sub-section (2-I), for the words and symbol "Maa Vindhyavasini State
University, Mirzapur" the words and symbol "Maa Vindhyavasini University,
Mirzapur" shall be substituted.

(e) In sub-section (2-J), for the words and symbol "Uttar Pradesh State
University, Moradabad" the words and symbol "Guru Jambheswar University,
Moradabad" shall be substituted.”
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5. In the Schedule to the principal Act, for the words "Maharaja Suhel Dev  Amendment of

State University, Azamgarh" the words and symbol "Maharaja Suhel Dev University, Schedule
Azamgarh", "Raja Mahendra Pratap Singh State University, Aligarh" the words and
symbol "Raja Mahendra Pratap Singh University, Aligarh", "Maa Pateshwari Devi
State University, Balrampur" the words and symbol "Maa Pateshwari University,
Balrampur", "Maa Vindhyavasini State University, Mirzapur" the words and symbol
"Maa Vindhyavasini University, Mirzapur" and "Uttar Pradesh State University,
Moradabad" the words and symbol "Guru Jambheshwar University, Moradabad" shall
be substituted.
ANANDIBEN PATEL
Governor,
Uttar Pradesh.
By order,
ATUL SRIVASTAVA,

Pramukh Sachiv.
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